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— increase in the number of retail 
outlets to cover far-flung areas in

such a way that there is at least 
one outlet for a population of
2,000;

— improving the viability of fair 
pnce shops through a judicious

sales-mix and minimum sales turn- 
over;

— establishment of Vigilance Com
mittees with the involvement of 
consumers endowed with statu

tory powers for exercising super
vision and vigilance over the pub
lic distribution system and safe
guarding consumers’ interest. High 
Powered Committees to be set up

at the Centre and State levels 
for coordination and supervision 
of the totality of the distribution 
as a whole, and to oversee the 
activities and recommend suitable 
measures to Government from 
time to time.

I'acllities for Exchange of Foreign Cur
rency

•260. SHRI SHAMBHUNATH
CHATURVEDI: Will the Minister of 
FINANCE be pleased to state:

Ca) wnether there is only one bank 
in New Delhi in Asoka Hotel affording 
facility of exchange of foreign cur
rency all the 24 hours and on holi
days;

(b) whether this places the foreign 
tourists at a disadvantage and leads 
to charging of high rates of discount; 
and

(c) whether Government will look 
into this and consider the advisability 
of affording similar facilities at the 
Reserve Bank or at some other cen
tres also for the convenience of foreign 
vistors?

THE MINISTER OF FINANCE 
(SHRI H. M. PATEL): (a) Besides 
the Central Bank of India at Ashoka 
Hotel, the State Bank of India, Ex
change Bureau at Palam Airport also 
functions for 24 hours including on

Sundays/holidays to provide the faci
lity of exchange of foreign currency. 
A number of hotels in Delhi also pro
vide this facility 24 hours and on 
holidays to the foreign tourists stay* 
ing with them.

(b) No such complaint has been re
ceived by the Government.

(c) The existing facilities are con
sidered adequate of the present.

Proposal to ban trade between Whole 
salers

*261. SHRI MOHINDRA SINGH 
SAYIAN WALA: Will the Minister of 
COMMERCE AND CIVIL SUPPLIES 
AND COOPERATION be pleased to 
state;

(a) whether Government propose to 
ban trade between one wholesaler and 
another on the ground that it adds to 
the {prices of essential commodities; 
and

(b) if so, the steps that have been 
taken in this regard?

THE MINISTER OF STATE IN THE 
M IN ISTR Y OF COMM ERCE AN D  
COMMERCE AND CIVIL SUPPLIES 
AN D COOPERATION (SIIRI K R I
SHNA K U M A R  GOYAI-i): (a) and (b). 
The implications of Ihe proposal are 
being exam ined.

Supply of Wagons to Uganda

*263. SHRI D. D. DESAI: Will the
Minister of COMMERCE AND CIVIL 
SUPPLIES AND COOPERATION b* 
pleased to state:

(a) whether the Projects and Equip
ment Corporation has made heavy de
fault in supply of wagons to Uganda;

(b) if so, the reasons thereof;
(c) the loss to this country as a 

result of cost escalation;
(d) whether the responsibility for 

this has been fixed; and
(e) if so, details thereof?




